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PART 1
Appointments, Postings, Transfers, Powers, Leave and other Personal Notices

HOME DEPARTMENT 
NOTIFICATIONS 

The 151U July 1944
No. 3747-A.—It is hereby notified for general informa­

tion that the second half-yearly Departmental Examina­
tion for Assistant Magistrates, Deputy and Sub-Deputy 
Collectors, Munsifs and Officers of the Police, Medical, 
Forest, Excise and other Departments will be held on 
Monday, the 9th October 1944 and the following days in 
the Revenue Commissioner’s Court Room at Cuttack.

2. The table below shows the date and hour fixed for 
each paper :—

Date

(|Date After-noon 2 p.m.Morning from 10 a.m. 1

Wednesday, the 1 Accounts, without I Translation
11th October [ books (for Civil Officers). | Hindustani

Three hours. j all officers of the
Accounts. _ with books ! Bihar and Orissa 

(for Police Officers). Three1 Joint Cadre), 
j hours. j One hour,
j Procedure and Accounts, , 
j with books (for Forest 
! Officers). Three hours.
| Accounts, with books (fori 

and I

from
(for

1944. 1

I Superintendents
Inspectors of Excise). 
Three hours.

Canal Officers’ Examina­
tion in Law, Part C 
(Cases). Time to be 
determined by the 
Secretary, Board of 
Examiners, Orissa. 

Accounts, with books (for 
Provincial Agricultural 
Officers). Three hours, 

the Criminal Law, with books, 
October Higher Standard (for 

Police Officers). Three 
hours.

Friday, the 13th TranslationTrom Oriya (for 
October 1944. all except Veterinary 

Officers.) Two hours.
| Transliteration and 
j lation from Oriya (for 
) Veterinary 
' Two hours.

■

Morning from 10 A.M. Afternoon 2 P.M.
i

{• Monday, the 9th 
October 1944.

Law, Parts I and II (for 
Civil Officers of the Bihar 
and Orissa Joint Cadre), 
without books. Three 
hours.

Criminal Law (for Police 
Officers), Higher Stand­
ard, without books.
Three hours.

Canal Officers, Law,Part A, 
with books. Three

Translation from 
Hindustani (for 
officers of the 
Bihar and Orissa 
Joint Cadre). 
Two hours.

eu
if]

Translation into 
(for all 

Two

Thursday,
12th Oriya

officers), 
hours.

Translit e r a t i o n 
from Oriya (for all 
officers

fcrans- 1 Veterinary 
Offi c e r s). One 
hour.

•i : •
1944.

hours.
Land Revenue System, 

without books (for 
Forest Officers), 
hours.

Excise, Salt and Criminal 
Law, without books (for 
Superintendents 
Inspectors of Exoise). 
Three hours.

Tenancy5 Law, 
books
Three hours.

Law, Parts I and II (for 
with

except
Three

Officers).
I

and
Note—(I) Time for viva voce examination in languages of all officers and 

Law, Parts, I and II (for Civil Officers) will bo determined by the Secretary, Board 
of Examiners, Orissa.

(2) There will be no test in transilitoration for the examination in the 
vernacular languages by tho Higher Standard excepting in Oriya for the examina­
tion of the officers of the Forest and Education Departments who are not required 
to'pass in tho vernacular, languages by tho Lower Standard.

(8) Officers belonging to tho Joint Cadre of Bihar and Orissa who desire to bo 
examined in Oriya should apply to the Secretary, Board of Examiners, Orissa

without 
(for Munsifs).

. \

Translation into 
Hindustani (for 
officers of tho 
Bihar and Orissa 
Joint Cadre). 
Two hours.

Tuesday, the 10th 
October 1944. I

Officers), 
books.. Three hours. 

Criminal Law (for Police 
Officers). Lower Stand- 

Three

Civil

(4) Names of candidates for the examination must reach the Board of 
Examiners, Orissa, Cuttack, on or before tho 21st August 1944 after which no 
application will be entertained.ard, with books, 

hours.
Forest Law, without books. 

Three hours.
Canal Officers’ Law, Part 

B (with books). Three 
i hours.
I Excise Rules and Proce- 

books (for 
and

The 15th July 1944
No. 3764-A.—Id exercise of the powers conferred by 

section 37 of the Code of Crimiual Procedure, 1898 (V of 
1898), the Governor of Orissa is pleased to invest Rai Sahib 
Durga Charon Das, Additional District Magistrate, Cuttack, 
with the following additional power specified in 
Schedule TV o( the said Code as a power which the Pro­
vincial Government may confer on a Magistrate of the 
first class, namely: —

Power to try cases under section 124-A of the Indian 
Penal Code.

I i

I
j dure,
! Superintendents 
| Inspectors of 

Throe hours.
High Court General Rules 

and Circular Orders, with 
books (for Munsifs). 
Three hours.

Accounts, without books 
(for Provincial Agricul- 

Officers). Three

with

Excise.

The 17th July 1944 
No. 3778-A.—Diwan Bahadur C.

Barristcr-at-Law, retired District and Sessions Judge, is 
appointed temporarily to act as Secretary to Government

Nair, c.t.e.,G.
tural
hours.
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98 IThe 16th July 1944
in «h. Uw. «gS'ffiS On".11 No. StSTW

5TSE5ti.,Sl’W«r.«.« * •">»".“* s-sr^fff SS-rlhS”"' *”'■ «5
date, on which lie takes over charge. ^ Govem0r . effect from the da e ie order of-the Gov 1

' J. E. MAHEK V. RAMANATHANT
Chief Secretary to Government Secretary to Governing

rveFirF OF THE DIRECTOR OF CIVIL DEFENCE 1
OFFICE OF ntN0TmCATI0NS C a

The 13th July 1944 |
fil 'Sfi-C D —Syed Gulam Nabi, b.sc. Civil DefejJ 

Inspector Berhampur, is appointed as Assistant Ci$ 
_ . in4f Defence Officer of Provincial A. R. R- Tiamin0 School!;

The 12th July 1944 ^ r.' , -il egect from the date of his joining.
No. 2705-A—The services of Mr. R. L. Xarasimkam, i.c. -f ’ The 13th July. 1944

are placed at .the disposal of the Government of Orissa. 6157-C D.'—Sri Himansu Kumar Ghosh, Assistant
Chief S^iaf^^nment CWUDefen^bfficer, Cuttack, is .Uawedto officiate

No 3754 P -Mr JRk c!^ Stokts, i.p.. officiating ^“ji^e'‘l^forenoon^ vice Sri K. S ^

av^Taytri^t/s uS"*fJLS* iX . 77 ri“ H*L£fce Tuning 

and SI in extension of the leave granted-to him in notifica- Course.
fion No. 3159-P., dated the '17th June 1944. Divertor of Civil Defence Oris

The 14th July 1944 °fC.lvU VeTcnce’ On*
No 1173-P.R.O.—Mr. K. Tirimul Rao, Administrative The 14th July 1944

Officer of the 2nd Orissa Pioneer Battalion, is granted No. 6216-C.D.—Mr. J. E. Maher, ^.s.. 
earned leave on average pay for thirty days, with effect tary to the Government of Orissa, is appointed to be the;
from the date he avails of it, under rule 4(a) and (b) of the Director of Civil Defence, Orissa, m addition to . his own .
Civil Pioneer Force Leave Rules. duties. 1

The 17th July 1944 ' -By order of the Governor \
No. 1206-P.R.O.—Notification No. 925-P.R.O, dated the . B. N. JVLULL1K j

21st June 1944 granting earned leave to 2/Lt, T. M. Chakra- Deputy Secretary to Government j
berty, Medical Officer, Second Battalion, Orissa Pioneers, for 
a period of 14 days with effect from the 26th April 1944 
forenoon, is hereby cancelled.

*

The 19th July 1944 
No. 3810-A.—The following notification, issued by the 

Government of Bihar in the Appointment Department, is
republished for general information.

By order of the Governor
J. E. MAHER 

Chief Secretary to Government
No.

an,

Chief Secre !
£

i

PUBLIC WORKS DEPARTMENT
NOTIFICATION 

The 15th July 1944
No. 7406-E.—On termination of his temporary appoint-1

Sri A. B. Mohantyj 
temporary Assistant Engineer, is appointed as an Assistant: 
to the Special Officer, Road Development, Cuttack.

By order of the Governor 
BRIJ NARAYAN 

Secretary to Government

Bv order of the Governor 
J. E. MAHER

C hief Secretary to Government ment under the Northern Division,

F«N \vr^ DEPAR1pv?ENT
. * NOTIFICATION 

The 18th July 1944
No. 4878-F.—Rai Bahadur Nisamani Mahanti. b.a.,

Assistant Suerotary to Govi-mmcnt in the Finance Depart- 
.mem, is granted leave m average pay on medical certifi- DEPARTMENT OF SUPPLY AND TRANSPORT 
cate ler thiriou t da\e under rules 150,155,156 and 157 of NOTIFICATIONS
tho Orissa Service VJud* m extension of the leave sane- The 15th July 1944
ticne l it x 'tinea,io \ No. 4719-F.. dated the 12th July 1944. No. 12257-S.T.—The Governor of Orissa is hereby pleased

By order of tho Governor to appoint the following persons as Assistant Civil
J. E. MAHER Supplies Officers to be posted at the places mentioned

Chief Secretary to Government against their names :—
Name Place of posting

(!) Sri Upendranaih Rout, Supervisor of Cuttack 
Textiles, Sambalpur.

(2) Sri Kashi Sekhar Misra. Supervisor of Sambalpur
Supplies, Khurda.

(3) Sri Manas Ranjan Patnaik, Supervisor Chatrapur
of Supplies, Balasore. (Ganjam)

(4) Sri Raghunath Mahapatra, Assistant Balasore
Food Publicity Officer, Ganjam.

(5) “Sri Haribar Mahapatra, Assistant Bbadrak
Food Publicity Officer, Puri.

(6j Sri Vidyadhar Misra, Supervisor of Berhampur 
Supplies, Jajpur. t

(7) Sri Udayanath Patnaik, Supervisor of Khurda 
Supplies, Jatni.

(8) Sri Khageswar Gartia, Supervisor of Bargarh
Supplies, Koraput.

(9) Sri Joy Krishna Patnaik, Supervisor of Jajpur 
Supblies, Kendrapara.

HEALTH AND LOCAL SELF-GOVERNMENT 
DEPARTMENT 

. NOTIFICATION 
The 19th J uly 1944

No. 2695-L.S.-Q.—Dr. Jalaluddin Ahmad . m.b., Civil
Assistant Surgeon attached to the Government Head­
quarters Hospital, Sambalpur, is appointed, until further 
orders, to hold full charge of the Civil Surgeoncy of 
Sambalpur in addition to his own duties, with effect- from 
the date of relief or Dr. S. C. Roy, m.b., Civil Surgeon, 
Sambalpur, granted leave preparatory to retirement in 
notification No. 2523-L.S.-G., dated the 5th July 1944.

Bv order of the Governor 
V. RAMANATHAN 

Secretary to Government
%

EDUCATION DEPARTMENT
NOTIFICATIONS 

The 15th July 1944
No. 2338-E.—Sri U. N. Mahanti. Mycologist of the No - T t 1 ■ JulV,19U .

Agi-ioultural Department, whose services have been placed sub-section m’nf th£ Powers conferred by
at the disposal of the Education Department bv the 19W (YYYvlfiOTawi,2 o tte Defence of India Act, 
Development Department of Government for a period of to direct that the G°vei™r of Orissa is, pleased
one year, with effect from the 1st July 1944, is appointed made in the /“T?®1’ amelldment sha11
as a Demonstrator in Botany in the Ravenshaw College at the Sunnlv and °Dh£. Government of Orissa in
Cuttack in the junior branch of class D of the Orissa dated?he 24tb Lv3r° m^epartTm No- 10023-S. T., 
Educational Service for a period of three months in the namely_- her 1943, as subsequently amended,
first instance, with effect from the 1st July 1944 or anv For \t„ - c, , , , _subsequent date on which he actually joins the appoint- the following «!try shill R s'Stuted nYmet^^''"00”’ 

,nent- “ (16) Fodder, bran and pollard '



Owr'

PART i THE ORISSA GAZETTE, JULY 21, W44
00

The 19th July 1944
No. 12454-S. T.—In exorcise of tbe powers conferred ;,y 

!iub.section (5) of section 2 of the Defence of India Act, 
030 1939?> Governor of Orissa is pleased to

direct that t he following iurthor amendment shall be made 
n the notification of the Government of Orissa in the 

Supply and /ransport Department No. 10023-S.T., dated 
he 24th November 1943, as subsequently amended,

OFFICE OF THE DIRECTOR OF 
HEALTH AND INSPECTOR-GENERAL 

OF PRISONS
NOTIFICATIONS

,jy

The 15 Hi July 1944
No. 5778-M.—Civil 

Jagannath Rao, Assistant Surgeon Dr. 1J. V. 
m.b., b.s., Lecturer in Materia Medica 

and Medical Jurisprudence, Orissa Medical School and 
Medical Officer in charge of the Out-patient Department 
of the Cuttack General Hospital, is appointed as the 
Lecturer in Surgery, Orissa Medical School and Deputy 
Superintendent, General Hospital, Cuttack, with effect 
from the 2nd July 1944, vice Dr. Jagannath Das, 
d.t.m., Transferred.

tamely
Schedule I to the .aid notification, the word “ and ”

tK* -Im-ackets shall be added, namely ^ ‘ * °ures and
ri, “ and (25) draught cattle **.

M.B
By Ol der of the Governor 

C. S. JHA
Secretary to Government

The 15th July 1044

SUBORDINATE CIVIL SERVICE ™at'the
• office of therevenue commissioner

The 13th July 1944 Department of the r,n^v‘ r °f the °“‘-Pa«ent
No 1980-IV-210/44-R.-Sri Radhamohan Patnaik, the 2nd July l9tf Sf C vifS' ^ 
jb-Deputy Magistrate and Sub-Deputy Collector, attached ^ P- V. Jagannath Bao, b tanS , *
I the headquarters station of the district of Cuttack is transferred.
inporarily posted as Second Officer, Jajpur within ’the 

[‘me district.

!i
*

i.

t |

The 17th July 1944
No. 2495-J1.—Dr. M. A. Rahim, m.b., b.s., made over 

charge of the Balasore Jail to Dr. Jagannath Das, m.b., 
d.t.m., in the forenoon of the 6th July 1944.The 13th July 1944

No. 1983—IV-101/44-R.—On expiry of leave granted 
; Government notification No. 2917-A. 
he 1944, Sri G. Suryanarayana, Sub-Deputy Magistrate 
d Sub-Deputy Collector, is posted to the headquarters 
it ion of the district of Cuttack.

The 18th July 1944
No. 2049—9V-98/44-R.—Sri Pyarimohan Samantaray, 
b-Deputy Magistrate and Sub-Deputy Collector at the 

i:jidquarters station of the district of Balasore, is posted as
■jjisildar, Banpur circle in the district of Puri. • rph< 13th July 1944

00ftB ... J)lhriu}y 19J4 . ■ . No. 972-Regn.—Sri Appaua Das, Sub-Registrar,
No. 2065— IV-210/44-R.—Tins office notification Jaleswar, is granted leave on average pay on medical certi- 

-i 1980.R., dated the 13th July 1944, posting Sri Radha- • ficate for two months and five days from the 27th May 
Patpaik, Sub-Deputy Collector, temporarily as 1944 iu extension of the leave granted to him in notification 

i:j°nd Officer, .jajpur in the district of Cuttack, is No. 509-Regn., dated the 14th April 1944 
.belled. r

*
A. N. CHOPRA, Lt.-Col., i.m.s. 

Director of Health and Inspector-General 
of Prisons, Orissa

dated the 5th

OFFICE OF THE REVENUE COMMISSIONER
[Inspector-General of Registration] 

NOTIFICATIONS

is

The 13th July'1944
No. 973-Regn.—Sri Jaganmohan Mahapatra, officiating 

Sub-Registrar, Bliadrak, on relief by Sri R. C. Satpathi, 
Sub-Registrar, Bhadrak, on leave, is appointed to act as 
Sub-Registrar. Jaleswar (Balasore), vice Sri Appana Das, 
Sub-Registrar, Jaleswar, on leave, or until further orders.

S. L. HARWOOD
Inspector-General of Registration, Orissa

The 19lh July 1944
lo. 2068—IV-101/44-R.—In supersession of this office 
ifieation No. 19S3-R., dated the 13th July 1944, Sri G. 
•yanarayana, Sub-Deputy Magistrate and Sub-Deputy 
iilector, on expiry of his leave, is posted as Second 
fleer,-Jajpur in the district of Cuttack.

■ R. A. E. WILLIAMS
Revenue Commissioner, Orissa%
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from the loth August 1941, vice Sri jj ■ 

Mahanti, promoted. 1with effect 
kruslma -SUBORDINATE EDUCATIONAL SERVICE

(Inspecting Branch)
NOTIFICATIONS'

The 13th July 1941 No. 12—Sri Bahirnm Das. a Sub-inspector oi‘ Schools 
in the district oi Cuttack, now acting as Deputy Inspector 
oi Schools, Bhadmk. is confirmed in the upper division of 
the Subordinate Educational Service, with effect from the 
16th January 104U. vice Sri Bhagbat Patuaik, retired.

The 13th July 1941
No. 13—Sri Nanda Kishove Mahanti, a Sub-Inspector 

of Schools in the district of Cuttack, now acting as Deputy 
Inspector of Schools. Khurda. is confirmed in the upper 
division of the Subordinate Educational Service, with effect 
from the 16th Jauiiarr 1940. vice Sri Balmukunda Dora.

The 13th July 1944
No 20—Sri Phanindraiiath Das, an assistant.
. Ravenshaw Collegiate School at Cuttack, n0w%5 

nV an’assistant master in the Balasore Zila. Sch0r 
confirmed in the upper division of the Subordinate >! 
tional Service, with effect from the 8th March ltf- 

\mu-bakrisbnn Sarkar, promoted.
' 1 S. C. TRIPATHI

Director of Public Instruction

the

Sri

0

PUBLISHED UNDER THE AUTHORITv OF THE HIGH COURT OF * 
JUDICATURE AT PATNA

NOTIFICATION 
The 6th July 1944

No. 22-A.—The period of leave from the 22nd 
1944 to the 13th May 1944, granted to Rai Bahadur r 
Chandra Coari, Subordinate Judge, now officiati : District and Sessions Judge, Cuttack-Sambalpur, ^ 
Court’s notification No. 4-A.? dated the 12th February;' 
which was not taken by him as he was recalled to ■ 
is hereby cancelled. 1

promot ed The 13th July 1944
No. 14—Sri Sauatan Mism. a Sub-Inspector of Schools 

in the district of'Sambalpur. is confirmed in the upper 
division of the Subordinate Educational Service, with effect 

i be 16th June 1940, vice Sri Dukhishyam Mitra.from 
promoted.

The 13th July 1941
No. 15—Sri Kishori Chavan Das. Inspector of Students' 

Residences at Cuttack, now acting as Deputy Inspector of 
Schools. Angul. is confirmed in the upper division of the 
Subordinate Educational Service, with effect from the 
16th February 194*2. vice Sri Jadunath Mahanti, retired. 

/Teaching Branch)
The 13th July 1944

No. 16—Sri Adhirnj Mohan Senapati, Assistant Head­
master of the Sambalpur Zila School, is confirmed in the 
upper division of the Subordinate Educational Service, 
wnh effect from the 3rd January 1939. in an existing

By order of the High ( 
’ A. SALISBURY' 

Registrar

TREASURY NOTICE
The 1.4th July 1944

Maulavi Sirajuddin Ahemad, Deputy Collector, Ba!;i 
has been placed in charge of the Balasore Treasury 
effect from the forenoon of the 7th July 1944 V 
authorised to draw bills on the other Treasuries and B

R. S. OJE 
Collector, Bn'\ acmicy.

The 1.3th July 1944
No. 17—Maulnvi Abrar Baksh, Headmaster of the 

Elementary Training School at Cuttack, is confirmed in the 
upper division of the Subordinate Educational Service, with 
effect from the 1st September 1939. vice Sri Harihar Misra, 
promoted.

ORDER
The 8th July 1944

No. 1604(a)-A.R.P.—Under rule 10 of the Lie 
Restrictions Order issued under Government noth.'; 
No. 609-A.R.P., dated the 26th February 1942, It 
empower (1) the Assistant Civil Defence Officer, El 
(2) all Civil Defence Inspectors, (3) all Civil Defence- 
Inspectors. (4) all A. R. P. Wardens including 
Warden. Deputy Chief Warden. Head Wardens of I 
subdivision, to direct any person to dim, screen, obsc 
remove any light over which he has control so as toe:’ 
with provision of the above order.

This order shall come into force at once.

The 13th July 1944
No. IS—Sri Lalit Mohan Ghosh, an assistant master in 

the Secondary Training School at Cuttack, is confirmed in 
the upper (li vision of the Subordinate Educational Service, 
wiih effect from the 1st August 1941. vice Syed Abdul 
Halim, retired.

The 13th July 1944
No. 19—Maulavi Abdul Hamid Khan, an assistant 

master in the Sambalpur Zila School, now acting as 
Assistant Headmaster of that school, is confirmed in the 
upper division of the Subordinate Educational Service,

B. PATNAB 
District Magistrate

Cuttack t Printed and Published by S. H. Khan, Superintendent, Govt Press, O. G. 16—367_21-7-1944
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